IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 14.10.2025
Case No. Court amount Reject
to be Status
paid
1o e [83027/2025(14.10.2025 C) /26202/2025 c
2 |SARCAT KOMAR1e3047/2025(14.10.2025  |cRLMC/4077/2025 |10 c
3 |p.NAYAK 183050/2025(14.10.2025 |MACA/695/2025 0 | c |
4 |p.NAYAK 183051/202514.10.2025 |MACA/696/2025 0 | c |
5 |M.R.ROUTRAY [83058/2025|14.10.2025 |CONTC/7486/2024 |10 | c |
6 |c.c.pas 183064/2025/14.10.2025 |CRLMC/4055/2025 |10 | c |
‘7 i ‘83068/2025‘14.10.2025 WP (C) /17209/2022 ‘7 ‘ ‘U ‘
8 |6 R PTRA 183071/2025(14.10.2025 |WP(C)/22804/2025 |10 | c |
9 |H K MOHANTA (83072/2025|14.10.2025 |WP(C)/28612/2025 [10 | c |
10 |H K MOHANTA [83073/2025|14.10.2025 |WP(C)/28616/2025 |10 | c |
11 |M R ROUTRAY (83074/2025|14.10.2025 |WP(C)/28627/2025 [10 | c |
12 |H K MOHANTA [83076/2025|14.10.2025 |WP(C)/28666/2025 |10 | c |
13 ;iii;g?gggAN 83079/2025|14.10.2025 |WP(C)/28672/2025 |10 c
document
available
14 |D RAY 83082/2025|14.10.2025 C)/7501/2021 |7 ;is,court
fee to be
paid.
15 |M BEHERA 183083/202514.10.2025 |WP(C)/13738/2023 |10 | CE
16 |L D PANDA  [83084/2025|14.10.2025 |WP(C)/20818/2025 |10 | c |
document
available
17 |T SWAIN 83085/2025|14.10.2025 |WPC (OAC) /818/2012 |10 éis,court
fee to be
paid.
18 |T SWAIN 183086/2025(14.10.2025 |[WA/675/2021 0 | S
19 |s K PRADHAN (83087/2025|14.10.2025 |WP(C)/1735/2024 [10 | S
20 |S BARDHAN  (83088/2025|14.10.2025 |WP(C)/29377/2019 |10 | R
21 |H JENA 183089/2025(14.10.2025 |[WP(C)/25118/2025 |10 | c
22 |s BARDHAN  (83090/2025|14.10.2025 |CRLREV/574/2016 |10 | v
23 |T SETHI 183092/2025(14.10.2025 |RPFAM/55/2013 10 |document U |




available
in

dms, court
fee to be
paid.

24 |s K PRADHAN (83093/2025|14.10.2025 |WP(C)/1731/2024 [10 | v
document
available

25 |S K PRADHAN (83096/2025|14.10.2025 |WP(C)/23716/2020 |10 é;s,court U
fee to be
paid.

26 AP KUMAR183098/2025(14.10.2025  We(C) /27176/2025 |10 c

27 |S K MISHRA [83105/2025|14.10.2025 |WP(C)/23611/2025 |10 | c |

28 |S K MISHRA [83106/2025|14.10.2025 |WP(C)/11679/2020 |10 | c

29 |S K SAHOO  [83111/2025|14.10.2025 |MACA/1312/2024 |10 | c

30 |P K PANI 183121/2025(14.10.2025 |WP(C)/14242/2016 |10 | v

31 [SEouERAY 83122/2025(14.10.2025 [WP(C)/27278/2025 |10 c
document
available

32 |A K DAS 83123/2025(14.10.2025 [WP(C)/10873/2017 |10 é;s,court
fee to be
paid.

33 |S K MOHANTY [83126/2025|14.10.2025 |WP(C)/5644/2011 |10 | CH

34 |B K DAS 183127/2025(14.10.2025 |TRP(C)/223/2024 |10 | v

35 |A SAHOO 183129/2025(14.10.2025 |[WP(C)/5227/2022 |10 | v

36 |K C SWAIN  |83131/2025|14.10.2025 |0JC/12076/1998  [10 | v

37 |A K SAHOO  |83133/2025|14.10.2025 |WP(C)/27539/2025 |10 | c |

38 |D K MOHANTY (83134/2025|14.10.2025 |FAO/487/2020 0 | R

39 |M K MOHANTY |83136/2025|14.10.2025 |CRLLP/50/2005 10 | v

40 |S BEHERA 183137/2025(14.10.2025 |[WP(C)/32955/2023 |10 | c |

41 |A K SAHOO  |83138/2025|14.10.2025 |SA/327/1999 10 | v

42 |S MISHRA 183140/202514.10.2025 |ABLAPL/14991/2016 |10 | o

43 |R PARIDA 183142/2025(14.10.2025 |[WP(C)/19246/2021 [10 | o

|44 |B PATTANAIK [83145/2025|14.10.2025 |CONTC/819/2023 |10 | CH

145 |S SAHOO 183147/2025(14.10.2025 |ABLAPL/12388/2023 |10 | o

146 |S BARIK 183148/2025(14.10.2025 |SA/207/1997 0 | o

147 |R SAHOO 183149/202514.10.2025 |WP(C)/20117/2022 |10 | o

148 |R SAHOO 183150/2025(14.10.2025 |CONTC/991/2024 |10 | o

149 |B C PATI 183151/202514.10.2025 |WP(C)/11687/2016 |10 | o

50 |S DEVI 183153/202514.10.2025 |WP(C)/33838/2022 |10 | o

51 |M BARAL 183154/2025(14.10.2025 |MA/483/2002 0 | o

52 |J P KAR 183155/2025(14.10.2025 |CRLA/376/2004 0 | o
document ‘

53 |M R ROUTRAY (83156/2025|14.10.2025 |WP(C)/9639/2013 |10 U

available
in




dms, court

fee to be ‘

paid.
54 |B ROUT 183157/2025(|14.10.2025 |FA/45/1951 |7 | v
55 |M BARAL 183158/2025(14.10.2025 |[FA/224/1978 |7 | u |
56 |S ROUT 183159/2025(14.10.2025 |ABLAPL/11520/2025[10 | c |
57 |Y DAS 183160/2025(14.10.2025 |0JC/2552/1988 7 | o
‘58 ;ALiiCK ‘83168/2025‘14.10.2025 WP (C) /29480/2024 ‘10 ‘ ‘c ‘
59 |B. K. DAS  |83170/2025(14.10.2025 |WP(C)/24764/2025 |10 | c |
60 |S.PATRA 183172/2025(14.10.2025 |WP(C)/28002/2025 |10 | c |
61 |S. PATRA 183173/2025(14.10.2025 |[WP(C)/27998/2025 |10 | c |
62 |S. PATRA 183174/2025(14.10.2025 |[WP(C)/27935/2025 |10 | c |
63 |S. PATRA 183175/202514.10.2025 |WP(C)/27938/2025 |10 | c
64 |S. PATRA 183176/2025(14.10.2025 |WP(C)/27845/2025 |10 | c |
65 |S. PATRA 183177/2025(14.10.2025 |WP(C)/27828/2025 |10 | c |
66 |T NAYAK 183178/2025(14.10.2025 |WP(C)/23945/2024 |7 | o
67 |S.PATRA 183179/2025(14.10.2025 |WP(C)/28749/2025 |10 | c |
68 |S.PATRA 183180/2025(14.10.2025 |WP(C)/27839/2025 |10 | c |
69 |B SINGH 183181/2025(14.10.2025 |WP(C)/20060/2025 |10 | o
70 |S. PATRA 183182/2025(14.10.2025 |WP(C) /28266/2025 |10 | c |
£ 83183/2025|14.10.2025 |WP (C)/28724/2025 |10 c
72 |S.M. SINGH |83184/2025|14.10.2025 |[WP(C)/28771/2025 |10 | c |
73 EARﬁﬁGI 83185/2025(14.10.2025 WP (C)/23608/2025 |10 c
74 |S. PATRA 183186/2025(14.10.2025 |WP(C)/27093/2025 |10 | c |
75 |H K MOHANTA [83188/2025(14.10.2025 |[WP(C)/10503/2025 |10 | o
76 |S. PATRA 183189/2025(14.10.2025 |WP(C)/27092/2025 |10 | c |
77 |S. PATRA 183192/2025(14.10.2025 |[WP(C)/27091/2025 |10 | c |
78 |S.PATRA 183193/2025(14.10.2025 |WP(C)/27012/2025 |10 | c |
79 |J RATH 183194/202514.10.2025 |WP(C)/29935/2024 |10 | CH
80 |S. PATRA 183195/2025(14.10.2025 |[WP(C)/27001/2025 |10 | c |
81 |D K NAIK 183196/2025(14.10.2025 |[WP(C)/24613/2025 |10 | v
82 |D K NAIK 183197/202514.10.2025 |WP(C)/24615/2025 |10 | R
83 |D K NAIK 183198/2025(14.10.2025 |[WP(C)/24587/2025 |10 | v
84 |A K SAHOO  |83199/2025|14.10.2025 |WP(C)/8590/2025 [10 | u |
85 |S. PATRA 183200/2025(14.10.2025 |[WP(C)/26932/2025 |10 | c
86 |K K RATH 183202/2025(14.10.2025 |[WP(C)/20858/2025 |10 | R
87 |T BAG 183203/2025(14.10.2025 |[WP(C)/9681/2025 |10 | v
88 |S. PATRA 183204/2025(14.10.2025 |[WP(C)/28607/2025 [10 | c
89 |D K NAIK 183205/202514.10.2025 |WP(C)/24591/2025 |10 | o
90 |S. PATRA 183206/202514.10.2025 |WP(C)/27806/2025 |10 | c |
91 |S. PATRA 183207/202514.10.2025 |WP(C)/27802/2025 |10 | c |
92 |S K NAYAK  [83208/2025|14.10.2025 |BLAPL/7884/2025 |10 | o




93 |SURYA 183212/2025(14.10.2025 |[RPFAM/245/2025 |10 | R
94 |D K MOHANTY (83213/2025|14.10.2025 |CONTC/2566/2025 |10 | v
95 |P PARIDA 183214/202514.10.2025 |CONTC/4564/2025 |10 | R
96 |T SAHOO 183217/2025(14.10.2025 |ABLAPL/12709/2024 10 | R
97 |T SAHOO 183218/2025(14.10.2025 |ABLAPL/12677/2024 |10 | v
98 |s S BISWAL |83219/2025|14.10.2025 |ABLAPL/8708/2025 |10 | v
99 |P K PANI 183220/2025(14.10.2025 |[BLAPL/3547/2025 [10 | v
1100 M NAYAK 183221/2025(14.10.2025 |CRLMC/3926/2025 [10 | u |
1101 M ROUT 183222/2025(14.10.2025 |CRLMC/1602/2025 |10 | u |
102 |R SAMAL 183223/2025(14.10.2025 |CRLMC/3734/2025 |10 | v
1103 |S MANDAL 183224/2025(14.10.2025 |[WA/3309/2024 0 | v
104 |A K BISWAL [83225/2025|14.10.2025 |WP(C)/27997/2025 |10 | u |
‘105 P K BEHERA ‘83226/2025‘14.10.2025 WP (C)/17072/2025 ’10 %iégﬁ’igéé‘U ‘
1106 |P K JENA 183227/202514.10.2025 |ABLAPL/11629/2025(10 | .
107 [P K DAS 183228/2025|14.10.2025 |CRLMP/1127/2025 |10 | .
108 |[S. PATRA 183229/202514.10.2025 |WP(C)/27768/2025 |10 | c |
109 B K SWAIN  [83230/2025|14.10.2025 |WP(C)/26724/2025 |10 | .
1110 |[S. PATRA 183231/2025(14.10.2025 |WP(C)/27762/2025 |10 | c |
111 |[S. PATRA 183233/202514.10.2025 |WP(C)/27086/2025 |10 | c |
112 |S. PATRA 183235/202514.10.2025 |WP(C)/27055/2025 |10 | c |
1113 |B DAS 183236/2025(14.10.2025 |[WP(C)/28711/2025 [10 | o
1114 |S. PATRA 183237/202514.10.2025 |[WP(C)/27743/2025 |10 | c |
1115 [B DAS 183238/202514.10.2025 |[WP(C)/27376/2025 |10 | v
116 |M NAYAK 183239/2025/14.10.2025 |CRLMC/3923/2025 |10 | CE
117 |s. PATRA 183240/2025(|14.10.2025 |WP(C)/27161/2025 [10 | c |
118 |S SAHU 183241/2025(14.10.2025 |FA/188/1967 |7 | CE
119 |[S. PATRA 183242/2025(14.10.2025 |WP(C)/23542/2025 |10 | c |
120 B K SINGH  |83247/2025|14.10.2025 |WP(C)/22440/2025 [10 | c |
121 [B. N. SAHU [83248/2025|14.10.2025 |ABLAPL/5545/2025 |7 | CE
‘122 [poBRR KANTA 83250/2025‘14.10.2025 WP (C) /20654/2025 ’10 ‘ ‘c ‘
123 [B. N. SAHU [83251/2025|14.10.2025 |ABLAPL/5543/2025 |7 | o
124 |[P MOHANTY  [83252/2025|14.10.2025 |WP(C)/19956/2025 |10 | c |
125 [B. N. SAHU [83256/2025|14.10.2025 |BLAPL/4525/2025 |7 | CE
126 [B. N. SAHU |83257/2025|14.10.2025 [BLAPL/4493/2025 |7 | CE
127 [DANOT KOMAR 1g3258/2025(14.10.2025 WP (C) /28047/2025 |7 U

128 o007 KOMAR 63259/2025(14.10.2025  |ABLAPL/11555/2025 |7 U

129 [A007 KOMER e3261/2025(14.10.2025  we(C) /2808072025 |7 u

130 [oo07 KOMAR g3962/2025(14.10.2025  we(C) /28079/2025 |7 U

131 MANOJ KUMAR (83263/2025|14.10.2025 |ABLAPL/11573/2025|7 | o




| |PANT

| |

1132 [P NAYAK 183265/2025(14.10.2025 |[WP(C)/20103/2025 [10 | c |
133 [P MOHANTY  |83266/2025|14.10.2025 |WP(C)/20603/2025 |10 | c |
‘134 [oRPR KANTA 83267/2025‘14.10.2025 WP (C) /21489/2025 ‘10 ‘ ‘c ‘
135 [P L MISHRA |83268/2025|14.10.2025 |WP(C)/21124/2025 |10 | c |
136 [P L MISHRA |83270/2025|14.10.2025 |WP(C)/21178/2025 |10 | c |
137 [P L MISHRA |83272/2025|14.10.2025 |WP(C)/20650/2025 |10 | c |
138 |S MOAHARANA (83275/2025|14.10.2025 |WP(C)/23458/2021 |10 | c |
139 |S MOHARANA [83277/2025|14.10.2025 |WP(C)/23458/2021 |10 | c |
140 [B K SWAIN  [83278/2025|14.10.2025 |WP(C)/28564/2025 |10 | c |
141 |S K RATH 183280/202514.10.2025 |WP(C)/25370/2025 |10 | c |

PANCHANAN
‘142 SAHOO ‘83283/2025‘14.10.2025 WP (C) /26403/2025 ’10 ‘ ‘c ‘
143 R K SAHOO  [83284/2025|14.10.2025 |WP(C)/26999/2025 |10 | c |
144 [P.K.BEHERA |83285/2025|14.10.2025 |CMP/887/2025 0 | c |
1145 |A.MOHANTY  |83286/2025|14.10.2025 |CMP/651/2025 o | c |
1146 [BP PANI 183294/2025(14.10.2025 [BLAPL/1618/2025 |10 | c |
147 |[SURENDRA DAS [83296/2025|14.10.2025 |WP(C)/4136/2009 |7 | .
148 |[SURENDRA DAS (83297/2025|14.10.2025 |WP(C)/31318/2011 |7 | .
149 K C PANDA  [83299/2025|14.10.2025 |CONTC/5205/2022 |10 | c |
1150 |S BEHERA 183300/2025|14.10.2025 |CRA/229/2000 0 | c |
151 |P K JENA 183301/2025(14.10.2025 |JCRLA/118/2017 |10 | c |
1152 |S K ROUTRAY [83302/2025|14.10.2025 |JCRLA/108/2023 |10 | c |
‘153 o pATRA ‘83305/2025‘14.10.2025 WP (C) /18043/2025 ’10 ‘ ‘c ‘
154 [N K ROUT 183306/2025(14.10.2025 |[WP(C)/27411/2025 |10 | c |
155 |[P K MOHANTY [83310/2025|14.10.2025 |BLAPL/9954/2025 |10 | c |
156 |S K SAHOO  |83316/2025|14.10.2025 |JCRLA/20/2015 10 | c |
157 |L JENA 183324/2025(14.10.2025 [BLAPL/10294/2025 |10 | c |
‘158 Ty ‘83331/2025‘14.10.2025 WP (C) /4632/2025 ’10 ‘ ‘c ‘
159 |B. BEHERA  |83334/2025|14.10.2025 |WP(C)/28837/2025 |10 | c |
160 [K. C. SAMAL (83335/2025|14.10.2025 |WP(C)/22066/2025 |10 | c |
161 |S. CHOUDHURY [83341/2025|14.10.2025 WP (C)/25080/2025 |7 | v

ANWESHA A
162 ([ s 83342/2025(14.10.2025 [WP(C)/5879/2013 |7 U

ANWESHA A
163 [ ruma 83343/2025(14.10.2025 [WP(C)/2866/2013 |7 U

PRASANTA
164 | oh pag  [83347/202514.10.2025  |CMP/483/2025 10 c
1165 |[SEJAL NAYAK [83351/2025|14.10.2025 |ABLAPL/11608/20257 | S

S. R.
166 |0 ok 83352/2025(14.10.2025 |WP(C)/16028/2025 |7 U

5. R.
167 |2 ok 83353/2025(14.10.2025 |ABLAPL/8928/2025 |7 U




S. R.

168 |2 oAtk 83354/2025|14.10.2025 |ABLAPL/11314/2025 |7 U
ASHOK KUMAR

169 |SrRANGT 83355/202514.10.2025 [WP(C)/27549/2025 |7 U

170 |[P.K.MISHRA [83356/2025|14.10.2025 |WP(C)/28989/2025 |10 c
SURYA KANTA

171 83357/2025(14.10.2025 [BLAPL/10784/2025 |10 c

| | | Total 11632

NIC




